NATIONAL COMPANY.LAW TRIBUNAL
. NEW DELHI BENCH

S e | | - CP NO. 109(ND) 2017

PRESENT: SMT. INA MALHOTRA
5 HON’BLE MEMBER (J)

ATTENDANCE- CUM ORDER SHEET OF THE HEARING BEFORE NEW
DELHI BENCH OF THE NA’I‘IONAL COMPANY LAW TRIBUNAL ON
- 17.08. 2017 o

NAM_E_ OF THE COMPANY: Mr. Santosh Kumar Chaubey & Anr. V/s

M/s. Basehne Infradevelopers Pvt. Ltd. & Ors.

[EHE SR

3 mECTION OF THE COMPANIES ACT: 241/242

- PR

s, NO NAME  DESIGNATION REPRESENTATION SIGNATURE

TEE

| Foxihe}:‘atulollu (s} : " Ms. Vashudha Sen,'Advoca'te_:
Mr. Rohan Gupta, Advocate

F‘or“.ﬂ{é'Reépﬁl)r‘ldent {s}: | Hlmanshu Vij, Advocate for Respondents No. 1,2
_ ' 5,68 to 16. :

ORDER

The applzcation filed by learned Counsel for Respondent praying for
d1s<.ha1 ge in thlﬂ case and w1thdrawa1 of Vakalatnama Though it is deposed
- that' the’ clients have been duly notified, the application is bereft of any
| partic ulars i.e., mode of intimation or the date of intimation. The learned

Cotrisel submits that he shall be placing the same on record. In the meantime,

B the Court Notice be ISSLIEd to the concerned Respondents on the date already -

'flxed i.e. 23rd October, 2017. - S Ok

(Ina Malhotra)

Member (J)

(Lekhy Raj.Singh) .




